Name of the Corporate Debtor: Kosons Forest Products Private Limited; Date of Commencctf,glt ?

(Please click h

t of CIRP: 09-06- 2022 L|st of Creditors as on: 29-06-2022; Name of IP: Mr. Neeraj Kejriwal; Process Number: 1; Last 5
registration number: 10710

ere for previous Lists of Creditors)

(Filing under clause (ca) of sub-regulation (2) of regulation 13

Category of
Creditor

Summary of Claims Received

No. of Claims Amount No. of Claims

Summary of Claims Admitted

the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

Amount of Claims
under Verification

Amount of Claim
Not Admitted

Amount of
Contingent Claims

Details in Annexure
(Only PDF)

% Share in Total
Amount of Claims
Admitted

Amount

Secured financial
creditors belonging
to any class of
creditors

0.00 NA

Unsecured financial
creditors belonging
to any class of
creditors

0.00 NA

Secured financial 198106781
creditors (other than
financial creditors
belonging to any

class of creditors)

148823358 98.15 49283423 NA

Unsecured financial
creditors (other than
financial creditors
belonging to any
class of creditors)

0.00 NA

Operational creditors
(Workmen)

0.00 NA

Operational creditors
(Employees)

0.00 NA

Operational creditors
(Government Dues)

0.00 NA

Operational creditors 2807973
(other than
Workmen and
Employees and

Government Dues)

2807973 1.85 Annexure 8

Other creditors, if
any, (other than
financial creditors
and operational
creditors)

200914754

0.00 NA

151631331

49283423



https://ibbi.gov.in//claims/claims-list/15224
https://ibbi.gov.in//uploads/claims/2022-08-29 18:51:07-2ad1c89e321d27951175923db4d99e62.pdf
http://www.tcpdf.org

